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The House met at eleven of the clock, MR. LUC IaE 1] '*:T% |

CHAIRMAN in the Chair
t[THE MINISTER OF HEAVY
ORAL ANSWERS TO QUESTIONS ENGINEERING IN THE MINISTRY OH-

INDUSTRY anp SUPPLY (SHri T. N.
SINGH): These losses are anticipated in the

a“-} m fafes « ETrW Detailed Project Report submitted by the

Consultants; every endeavour, is, however,

: being made to improve production in the
#2350, W WTEA AT WR(A plant; reasonable price adjustments are made

FIT TUNT QT SHYOT F3T F7517 TFTC on all fyture contracts and stric}er control over
* i - s (a’ o f?»:]iﬁ) expenditure is also being exercised.]
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‘237 SHRI B. N. BHARGAVA: Will the T IAHTT ﬁf?ﬂ 7 ﬁﬁ 9890 TH ﬁm
Minister of INDUSTRY AND SUPPLY be pleased o 5 5

to refer to page 51 of the Central Government JALE B R RO S LG A mm’

Audit Report (Commercial), 1964, wherein it a';-"[ as fF e g ATH 3{'1"5_,'1 oSrg d1

is statf:d that Heavy Electrlcgls Ltd., has been q%  THF 3T FOE To A% AT
incurring losses every year since 1960-61 and * ”

the loss incurred upto the 31st March, 1963 A1 qE%& aF T qwAT 47 | A
amounted to Rs. 611.60 lakhs and state what F 17§ I9% AAAT F BT oHT F2T AAT
action has been taken by Government to - ’

check further losses?] s
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SHRI G. M. MIR: 1 would like to
know when the Heavy Elactricals Ltd.
has been incorporated and what was its
authorised capital? May 1 also know
whether it was incorporated with foreign
collaboration? I would also like to know
whether the targets prescribed in the
Project Report have been achieved and
whether it is a fact that these losses
about which this question has been
asked are due to the fact that there were
thefts in the Store and also
misappropriation and, if so, whether any
action has been taken against the
defaulters.

SHRI T. N. SINGH: Sir, the losses are
due to more than one factor. Initially
even, the project was expected to have a
loss because of the long programme of
construction, progressive assembly, etc.
and also its coming into full production
at a later stage. It is a highly complicated
job. Sir, it is true that there were other
deficiencies also but I can only assure
the House that we are making every
effort to improve the position at Bho-
pal.

[RAJYA SABHA ]

to Questions 1736
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SHRI G. M. MIR: I would like to
know whether it is a fact that when
the theft occurred in the Store, a
complaint was made with the police
but the police refused to register that
complaint?

SHRI T. N. SINGH: I cannot say
offhand about this question but I will
find out the facts and let you know
in course of time.
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SHRI A. D. MANI: Is it a fact that part of
this loss is due to the fantastic charges which
the Government is paying to the Consultants,
one of whom, 1 understand, gets about Rs.
20,000 a month?

SHri T. N. SINGH: Sir, I cannot say
anything exactly about that but I can assure
the House that we are looking into this
question of various kinds of remunerations
and payments to be made to our Consultants
and others.

SHRrI B. K. P. SINHA: May I know if it is
has been brought to the notice of the
Government that these frequent strikes and
stoppages of work, which have contributed to
these losses, have partially been caused by
acute differences among the officers of the
higher ranks and, if so, what steps the Gov-
ernment have taken or they propose to take in
order to remedy this state of affairs?

[ 17 SEP.

1964 ] to Questions 1738
SHRI T. N. SINGH: I have not come across
any such complaints but if the hon. Member
draws our attention to any specific
complaints, I will look into them.

SHRI ARJUN ARORA: May I know if the
Government has taken any steps to re-
examine its policy and its approach pertaining
to labour, because it is the bad industrial
relations in the plant which have led to a very
low degree of productivity? May I also know
whether any scientific survey about the
industrial relations and tensions in existence
in that plant has been undsrtaken or is
proposed to be undertaken?

SHRI T. N. SINGH: It is true, Sir, that the
industrial relations have not been very happy
at Bhopal. At the same time steps are being
taken to improve these relations. Regarding
scientific methods, Sir, we are taking
assistance in the matter from our own labour
experts in this line. If any further assistance is
considered to be necessary in this regard, that
will also be done.

SHRI NIREN GHOSH: Is it a fact that this
plant was to deliver equipments to the Gujarat
Electricity Board and it was not in a position
to do so and because o'f that the management
engineered a lockout in order to escape
criticism on that score?

SHRI T. N. SINGH: Sir, at this stage [
cannot say off hand about any individual
order.

There have been disputes and they have
been settled in Bhopal as well. But I must say
that the relations are not at all hapny with
which [ am myself not satisfied. Steps
certainly will be taken to improve the
relations.

SHrI P. K. KUMARAN: Just two days
back I read in the papers that the President of
the Madhya Pradesh A.ILT.U.C. has
threatened to go on hunger-strike. This has
been going on
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for the last two or three years; year by year
the situation there is deteriorating as far as
relations between the management and the
labour are concerned. May I know, Sir, what
concrete steps Government purpose to take in
order to settle the affairs amicably? I mean
some sort of common machinery having
representation for all parties has to be created
so that issues can be discussed and mutually
settled.

SHRI T. N. SINGH: The machinery is
already there. There is a representative Union
which is fully entitled to make any
representation in regard to labour problems.

SHRI DEOKINANDAN NARAYAN: May
I know, Sir, the names of the Virions that are
working in that factory?

SHRI T. N. SINGH: There is one Union,
Heavy Electricals Trade employees Union,
which is recognised as the representative
trade union. There is another Union which is
not recognised, called the HESTU.

SHRI G. M. MIR: May I know, Sir whether
it is a fact that the losses ir. the Heavy
Electricals are due tc theft and
misappropriation  mostly bj  officials,
Storekeepers and others and further, may I
also know whethei these losses have been
written off bj the Genera] Manager?

SHRI T. N. SINGH: If the hon Member
supplies me the details, " shall certainly look
into them.

SHRI R. S. KHANDEKAR: May ] know.
Sir. whether it is a fact that ir this factory
there was a wage increase recently when the
President of the A.I.T.U.C, Madhya Pradesh,
threatened to go on fast, while no increase ii
wages was given although so manj Unions
before this incident agitated fo; their
demands? May I know th« reason for this?

[RAJYA SABHA ]

1740

SHRI T. N. SINGH: I may inform the hon.
Member that the question of their wage raise
has been under examination for the last more
than one month, at least ever since I joined this
Ministry. And this decision has nothing to do
with any individual's threat to fast.

to Questions
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t [CONDUCTORS FOR FIRST CLASS
COMPARTMENTS

4238. SHRI V. M. CHORDIA: Will the
Minister of RAILWAYS be pleased to state:

(a) the names of passenger trains running
between Delhi and Bombay and Delhi and
Madras for which there is no provision for
conductors for first class compartments; and

(b) the reasons thereof?]
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[ 1 English translation.



